FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s. SRINITHI ENTERPRISES PRIVATE

correspondence with the liquidator

LIMITED
SL. No. PARTICULARS DETAILS
€)) (2) (3)
1. | Name of the corporate debtor M/s. SRINITHI ENTERPRISES PRIVATE LIMITED
2. | Date of incorporation of corporate |19-11 - 2009
debtor
3. | Authority under which corporate |Registrar of Companies,
debtor is incorporated/registered |Chennai.
4. | Corporate Identity No. / Limited CIN: U15132TN2009PTC073601
Liability Identification No. of
corporate debtor
5. | Address of the registered office and |Registered Office: NEW.NO-26/1, OLD.NO-27,
principal office (if any) of corporate |Sarada Nagar 3d Street, Virugambakkam,
debtor Chennai - 600 092.
Admin Office: 3/5, ].J. Nagar, Dindigul Main Road,
Salai Pudur, Oddanchatram - 624619.
6. | Date of closure of Insolvency 13-07-2026
Resolution Process
7. | Liquidation commencement date of |13-07-2026
corporate debtor (Copy of the Hon’ble NCLT Order uploaded in the
NCLT website on 15-07-2026)
8. | Name and registration number of |Ramakrishnan Sadasivan
the insolvency professional acting |IBBI Reg No: IBBI/IPA-001/IP- P00108/2017-
as liquidator 18/10215
o Address and e-mail of the Regd Address: Old no. 22, New no. 28, Menod
liquidator, as registered with the |Street, Purasawalkam, Chennai - 600 007.
Board Regd E-Mail ID: sadasivanr@gmail.com
10. | Address and e-mail to be used for|Correspondence Address: Old no. 22, New no.

28. Menod Street, Purasawalkam,
Chennai- 600 007.
Correspondence E-Mail ID: srinithilig@gmail.com

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered the
commencement of liquidation of M/s. SRINITHI ENTERPRISES PRIVATE LIMITED on 13.07.2026

(Copy of the Hon'ble NCLT Order uploaded in the NCLT website on 15.07.2026)

Date: 18.07.2026
Place: Chennai

AFA No: AA1/10215/02/311226/108669 valid till 31-12-2026.

Liquidator - Srinithi Enterprises Pvt Ltd (In Liquidation)

Registered Mail id: sadasivanr@gmail.com

Correspondence Mail id: srinithi.lig@gmail.com
Address: 0ld No.22, New No.28, Menod Street,

Purasawalkam, Chennai - 600 007.
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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India (Liguidation Process)
Regulations, 20186)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. SRINITHI ENTERPRISES PRIVATE LIMITED
&l. Mo. PARTICULARS DETAILS
(1) |(2) (3)
1 | Name of the corporate debtor My's. SRINITHI ENTERPRISES PRIVATE LIMITED
2. | Date of incorporation of corporate | 19 - 11 - 2009
debtor

3. | Authorty under which corporate Registrar of Companies, Chennai.
debtor is incorporated/ registered
4. | Corporate Identity No. / Limited CIM: U15132TN2009PTCOT 3601
Liability ldentification No. of

corporate debtor
5. | Address of the registered office Registered Office: NEW.NO-26/1, OLD.NO-27,
and principal office (if any) of Sarada Nagar 3rd Street, Virugambalkdam,
cormporate debtor Chennai - 600 092,
Admin Office: 3/5, J.J. Nagar, Dindigul Main
Road, Salai Pudur, Oddanchatram - 624619,
6. | Date of closure of Insolvency 13-07-2026
Resolution Process
7 Liquidation commencement 13072026
date of corporate debtor (Copy of the Hon'ble NCLT Order uploaded in the

NCLT website on 15-07-2026)
g, | Name and registration nurmber Ramakrishnan Sadasivan

of the insolvency professional IBEI Reg MNox
acting as liquidator IBBI/IPA-Q01/1P- POO108,/2017- 18/10215

9, | Address and e-mail of the liquidator, | Regd Address: Old no. 22, New no. 28, Menod
as registered with the Board Street, Purasawalkam, Chennai - 600 Q07

Regd E-Mail ID: sadasivanr@gmail.com

10, | Address and e-mail to be used Correspondence Address: Old no, 22,

for correspondence with the New no. 28, Menod Street, Purasawalkam,
liqpuiclator Chennai - 600 007,

Correspondence E-Mail ID: srinithilig2gmail.com
Motice is hereby given that the National Company Law Tribunal, Chennal Bench has

ordered the commencement of liguidation of M/s. SRINITHI ENTERPRISES PRIVATE
LIMITED on 13.07.2026 (Copy of the Hon'hle NCLT Order uploaded in the NCLT website on

15-07-2026)
Date: 18.07.2026 -8d-
Place: Chennai. Ramakrishnan Sadasivan

IBBI/IPA-001/IP-POO108/2017-18/10215

AFA No: AAL/10215/02/311226/108669 valid till 31-12-2026.
Liguidator - Srinithi Enterprises Pvt Ltd (In Liquidation)
Registered Mail id: sadasivanr@gmail.com

Correspondence Mail id: srinithi lig@gmail.com

Address: Old No.22, New No.28, Menod Strest,

Purasawalkam, Chennai - 600 007.
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